(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate

FORM A
PUBLIC ANNOUNCEMENT

Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MEDYBIZ PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor Medybiz Private Limited
2. | Date of incorporation of corporate debtor 20th January, 2000
3. | Authority under which corporate debtor is | Registrar of Companies, Mumbai, India, under the
incorporated / registered Companies Act, 1956
4. | Corporate Identity No./ Limited Liability | U72200MH2000PTC294957
Identification No. of corporate debtor
5. | Address of the registered office and principal | Manek Mahal, 6th Floor, 90 Veer Nariman Road,
office Mumbai, Maharashtra, India - 400020
(if any) of corporate debtor
6. | Insolvency commencement date in respect of | 08/05/2024 (A copy of order uploaded to NCLT
corporate debtor website on 09/05/2024)
7. | Estimated date of closure of insolvency | 04/11/2024
resolution process
8. | Name and registration number of the | NPV Insolvency Professionals Private Limited
insolvency professional acting as interim | (Formerly known as Mantrah Insolvency
resolution professional Professionals Private Limited) through its Director,
Mr. Ritesh Prakash Adatiya
IBBI Reg. No: IBBI/IPE-0040/1PA-2/2022-23 /50021
9. | Address and e-mail of the interim | Address: H-35, 1st Floor Jangpura Extension,
resolution professional, as registered with | Jungpura, South Delhi, New Delhi - 110014
the Board Email- ipe@npvca.in
10. | Address and e-mail to be wused for | Address: 10th Floor, 1003, Zion Z1, Near Avalon
correspondence with the interim resolution | Hotel, Sindhu Bhavan Road, Thaltej, Ahmedabad -
professional 380 054
Process Email Id- medybiz.987@yahoo.com
11. | Last date for submission of claims 22/05/2024
12. | Classes of creditors, if any, under clause (b) | Not Applicable
of sub- section (6A) of section 21,
ascertained by the interim resolution
professional
13.| Names of Insolvency Professionals | Not Applicable
identified to act as  Authorized
Representative of creditors in a class (Three
names for each class)
14. | (a) Relevant Forms and A. Web link:
(b) Details of authorized https:/ /ibbi.gov.in/en/home/downloads
representatives are available at: B. Can be obtained by sending a mail to above
mentioned email ids. medybiz.987@yahoo.com

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench - IV has ordered the
commencement of a Corporate Insolvency Resolution Process of Medybiz Private Limited on 08/05/2024

The creditors of Medybiz Private Limited are hereby called upon to submit their claims with proof on or before
22/05/2024 to the Interim Resolution Professional at the address mentioned against Entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post, or by electronic means.

A financial creditor belonging to a class, as listed against Entry No. 12, shall indicate its choice of authorized
representative from among the three insolvency professionals listed against Entry No.13 to act as authorized
representative of the class [NA] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

IPE- NPV INSOLVENCY PROFESSIONALS PRIVATE LIMITED
(Formerly Known as Mantrah Insolvency Professionals Private Limited)

Date: 11.05.2024
Place: Ahmedabad

Through its Director - Mr. Ritesh Prakash Adatiya
Appointed as Interim Resolution Professional

In the matter of Medybiz Private Limited

IBBI Reg. No: IBBI/IPE-0040/IPA-2/2022-23 /50021
Email for Correspondence - medybiz.987@yahoo.com
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SHALIMAR AGENCIES LIMITED
CIN: L51226TG1981PLC114084
Regd. Office: Plot. No 19, Sanali Spazio, Software Unit Layout, Cyber Tower Area, Madhapur, Rangareddy, Hyderabad, Telangana, 500081
Email ID: shalimaragenciesltd@gmail.com ; Phone No.: +91-9030057374;
—  Websiterwww.shalimaragenciesltd.com

QUESS CORP LIMITED

CIN: L74140KAZDO7PLC 043209

Registered & Corporate Office: 3/3/2, Bellondur Gate,

Sarjopur Main Road, Bengalury 5460 103, Karmnmataka, Indic
Website: www . guesscorp.com | Email: investor@quesscorp.com
Tel: +%1 80 4105 4000 | Fax: +91 80 6105 44048

EXTRACT OF AUDITED CONSOLIDATED FINANCIAL RESULTS
FOR THE QUARTER AND YEAR ENDED MARCH 31, 2024

W

TATA

TATA POWER
Corporate Contracts Department, 5™ Fleor Station B)
Tata Power, Trombay Thermal Power Station Chembur-Makhul, Mumbal 400074, Maharashtra, India
i|Baoard Line: 02267175125, Mobile: 9641867435) CIN: LZE920MH1319PLCO0GSET

NOTICE INVITING TENDER

The Tata Power Company Limited invites tender from eligible vendors for the
following package.

QUESS

WINNING TOGETHER

NOTICE OF EXTRA ORDINARY GENERAL MEETING OF THE COMPANY TO BE HELD THROUGH VIDEO

CONFERENCING (VC) / OTHER AUDIO VISUAL MEANS (OAVM)

oy 8 V
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3" June, 2024 at 04.00 p.m. (IST) through Video Conferencing (“VC”)/Other Audio Visual Means (“OAVM”) without physical presence
of the members at a common venue, in compliance with the applicable provisions of the Companies Act, 2013 and the Rules made

(VA i milions except per share datal Providing Eﬁﬂiﬂggﬂr EhﬂfﬂtﬁaiUﬁlﬂmﬂ'iﬂi:ﬁl Tﬂ;ﬂl ETIdIIh-H'ffﬂ'F 3 years at thereunder (“the Act”), Securities and Exchange Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015
Quarter ended Year ended Ouarter Ended For detail NIT pl&aae 'u'iEHTEt‘Erdr:r SIfE:['I-:II'I :I'I H‘-:E‘-'Jl:!::j':h'l'tpml tatap o (e (“Listing Regulations”) read with General Circular No. 14/2020 dated 8th April, 2020, General Circular No. 17/2020 dated 13th April,
Particul : N ; _ ve WL lalapower.com. 2020, General Circular No.20/2020 dated 5th May, 2020 and General Circular No. 10/2022 dated 28th December, 2022 issued by the
aruculars 3"“3'2_“14 31'03:2“24 31'“3';‘:1]23 _ - ' Ministry of Corporate Affairs (“MCA”) and SEBI Circular dated 5th January, 2023, (Collectively referred to as “Circulars”) to transact the
: _ (unaudited) [ﬂl.ll:'ll'Edb {unaudited) business as set out in the Notice of EGM of the Company. Members will be able to attend and participate in the EGM by VC/OAVM only.
Taotal income from operations (net} 49,087.52 1.91,001.33 44,402.05 FORM A Members attending the EGM through VC/OAVM will be counted for the purpose of reckoning the quorum under Section 103 of the Act.
Met profit for the period In compliance with the aforesaid Circulars the Company has sent Notice of EGM by electronic mode only, on Friday, 10th May, 2024, to all
. : : | 2 : 1,005.04 3,223.76 432.89 PUBLIC ANNOUNCEMENT : the members whose email addresses are registered with the Depository Participants up to Friday, 3" May, 2024.
(hefore Tax, Exceptional and/or Extraordinary items) {Undar Regulation & of the Insalvency and Bankruptey Baard of India ) )
Nﬂ'_l nrﬁmiuﬁﬁepeﬂrmﬂﬂ hl}ﬂfDlEl&H’ T {Iinsolvency Resolution Process for Corporate Persons) Regulations, 20006) The Notice of the EGM can be downloaded from the Company’s website at www.shalimaragencieslimited.com and website of the stock
E - : 047 489 2352_ 17 482 89 exchange, i.e., BSE Limited at www.bseindia.com, MSEI (https://www.msei.in/) and CSE (https://www.cse-india.com/)
(after Exceptional andfor Extraordinary items) FOR THE ATTENTION OF THE CREDITORS OF . :
MEDYEIZ PRIVATE LIMITED REMOTE E-VOTING AND E-VOTING AT THE EGM
Net I.'III:IfIt for the F'E”':'d after tax 978.37 7 804.04 799 88 HE[E‘EINTI'-PRTIEULiHE- Pursuant to Section 108 of the Act read with Rule 20 of the Companies (Management & Administration) Rules, 2014, Regulation 44 of the
(after EIEEH[iﬂI‘Im andlor Ehtl'ﬂtll'ﬂil}ﬂr}l items) ’ ' ’ ’ T i ot ke T T Medybiz Priats Limhed Listing Regulations and Secretarial Standard on General Meetings, The Company has engaged services of Central Depository Services
Total EI:II'an'EhEI'IS-i'l'E Income far the perind [r.nmprising prnfii for Tiats of Moorpoeatian of camorats datir | Ei:m 'nri_iél.r'g.-' Etﬁ} Limited (“CDSL”) for providing remote e-voting facility (‘remote e-voting’) to all its members and facility of voting through e-voting system
! ; 20,87 254843 197.37 | Auithoriy under which comerate detior | Regstrer of Companies, Muria, India, under the during the EGM to cast their vote on all resolutions set out in the Notice of EGM.
the period {after tax) and Other Comprehensive Income (after tax|| i bl Gl g Iredia, g
Faid-up Equity Share Capital (Face value of INR 10 par share) 1,485.10 1,485.10 148229 | Corporate identity o, / Limied Labity | U7 2200MH2000PTE20a06T Cut-off date for e-voting Monday, 277 May, 2024
Reserves [Eﬂﬂludﬂlﬂ Revaluation HESE""El' b 5']'-" 33 | Eﬁf&?ﬂﬁ #mlmﬁ?;:r [ Tk Miahal, Bi Boat U0 Voar Namman b Commencement of Remote e-voting 9:00 a.m. (IST) on Friday, 31st May, 2024 |
1 ¥ i b v ' i ; lI&g,E.EE - h . W fnan Boad,
ES EijIDWI'IPIn t;ﬁ .ﬁ.u?ﬁﬂll:dg;ﬂ;m:e Shlbﬂ [;Eltrsﬂﬂfl ;[]hg pm:m“f Ll xﬁ:ﬂlﬂﬁw {if amy) of comporata hiumbail Maharashima, inda - 400020 Conclusion of Remote e-voting 5:00 p.m. (IST) on Sunday, 2 June, 2024 |
ArNmaos Far snarg jin A0 Valle o ar snara) . . . J-=re 1 . - . . -
ik : _1 : P (not annualised)|  (annualised] | (not annualised) | Insivency commancemant date in 08,05,/ 2024 (A copy of omar uplaaded 1o NCLT Members who witl e present at the EGM trough VC/OAVIVIand Who hiave ot Cast thefr vote by remote e-voting, witlbe etigibte to
{for con Lenuing and discontinued I:I[IEI'EU[II'ES] | respect of corporate debior | website on 09/05/2004) exercise their right to vote during the EGM. Members who have cast their vote by Remote e-voting prior to the EGM may also attend and
Basic B.2R 18.72 224 .| Estimated data of closure of insohvency | (4112024 participate in the EGM but shall not be entitled to cast their vote again.
Diluted BA1 1861 509 . :"”*.m.‘"'-.f"'- TN I N — Accordingly, members may cast their votes through remote e-voting and e-voting at the EGM by following the instructions mentioned in
: ' : ' rfr','e okl r‘ﬁzﬂlg‘ﬁ;ﬂ;f Pim":f"ﬁ: Tﬁﬂﬁﬁ: 'w"i't‘; Limited the Notice. Once the vote on a Resolution is cast by the Member, he/she shall not be allowed to change it subsequently.
L : . LT ] II.‘“D‘H.'". O LTI I (1} ak [Lgd i} ~ L | Tl s I TEEH A
Reserves e:r.l'f.rﬂ’mg revaluation reserve as at March 31, 2024 was INR 26, 504.83 million. | irtarirn resoiution professional Professionals Fravate Limited) through :E_Dm,_ The Company has appointed Ms. Putcha Sarada (Membership No. 21717), Company Secretary in Practice, to act as a Scrutinizer for
Notes: Mir. Ritesh Prakash Adaths monitoring remote e-voting process and e-voting at the EGM in fair and transparent manner. The results of e-voting shall be declared within

two working days from conclusion of the EGM. The results declared along with the Scrutinizer’s Report shall be communicated to the Stock
Exchange and will be placed on the website of the Company at www.shalimaragencieslimited.com and on the website of Aarthi Consultants
Private Limited www.aarthiconsultants.com.

Members will be able to attend the EGM through VC/OAVM facility provided by Aarthi Consultants Private Limited by using CDSL’s
Remote e-voting login credentials and by following the instructions mentioned in the Notice.
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fear fwalon Hotel, Sindhu Bnavan Road, Thaite),
Alrmecate] - 380 054
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1. The above is an extract of the detailed Quarterly and Year ended Financial Results filed with the Stock Exchanges under
Regulation 33 of the SEBI iListing Obligations and Disclosure Requirements) Regulations, 2015, The full Quarterly and
Year ended Financial Results are available on the Stock Exchange websites www.bseindia.com and www.nseindia.
com and also on the Company's websile www.quesscorp.com.

2. These financial results have been prepared in accordance with Indian Accounting Standards ('IND AS') prescribed under
Section 133 of the Companies Act 2013, read with the relevant rules thereunder and in terms of Regulation 33 of the
SEBI (Listing obligations and Disclosure Requirements| Regulations, 2015.

4. The audited financial Statements of the Company have been approved by the Board of Directors at their meeting held on
May 08, 2024. The Statutory awditors have expressed their modified review conclusion on the financial results for the
quarter and financial year ended March 31, 2024,

4. Additional Information on audited standalone financial results is as follows:
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Any person, who acquires shares of the Company and becomes a Member of the Company after dispatch of the Notice and is holding
shares as of the cut-off date i.e., Monday, 27th May, 2024 may obtain the login ID and password by sending a request at helpdesk.evoting@
cdslindia.com. However, if he/she is already registered with CDSL for remote E-voting then he/she can use his/her existing User ID and
“password for casting the vote.

Members who need assistance before or during the EGM, can contact CDSL helpdesk by sending a request at mail to: helpdesk.evoting@
cdslindia.com or call at 1800 22 55 33. Additionally, members may also contact Aarthi by sending a mail to: info@aarthiconsultants.com.

1. Leest chates for submission of ciimes
2. | Classes of creditors, If any, under
chsse () of subsection (64 of
secthon 21, escertained oy the intesim
| reselution professianal
-| Marmes of insohency Profecsionals
identifiod fo 2ot s Authonised

Members are requested to carefully read all the Notes set out in the Notice of the EGM and in particular, instructions for joining the
EGM, manner of casting vote through Remote e-voting or through e-voting during the EGM.

(IR i il E}mﬁ'“ﬁ’*ﬁﬂf CrEdians I B Ciass For SHALIMAR AGENCIES LIMITED
| W e TS o esch dlies) { o i By Order of the Board of Directors
1 Ouarter ended|  Year ended  |Quarter Ended | (@b Relewant Forms and A Wieh ke sy ik gondry 8y homey dawninads Y sd/-
Particulars 31.03.2024 31.03.2024 31.03.2023 (b} Detaits of authorized representatives | B Can be obiained by sending a mal o above Nomula Srinivas
(unaudited) (audited) (unaudited) T e e Place: Hyderabad Whole Time Director
Tatal income from operations 40,415.76 1,55,711.84 36,474.91 TROUCE &5, WAL QIVERY. LA the. Ty EICIeS, LEwnmsny San RSl tmoa) BENGL . 7. s Date : 11t May, 2024 DIN: 07496152
p . : [ red i v = ardared tr-emc,dl:-mmer-:ement I:.llf. a Corporate Inscheency Rasolution Procass of Medyhiz ate: ay, :
I ] Private Lim on B,/ 05202
Nﬂ ﬂlﬂflt I:DF thE par!ud E]Efl'.'llll tax gEI'Eﬂ 3' 1 EI EE 439?5 The creditoes of Medybiz Private Limited ane herety called upon 10 submit thest claims with
BLpratit for the perad atter 1ax ; 3 1 = : pronf an ar before ko the Inferim Besolution Professional at the addnpss
Met profit for the period after t 1,038.38 3.429.1 262.41 f before 22/08/2024 1o the Interim Resalution Prof h
menticnad against Entry Mo, 10
For and on behalf of the Board The financlal craditors shall submit their claims with proof by electrone means only. All other
Sl creditars may submit the clairms with proodin person, by pest, of by electronis means.
g & financial gredior belonging to a class, as listed agairst Entry Mo, 12, shall irdicate its

chpice of authorized representative from among the three insolvency professionats listed
against Entry No.13 to act as authonzad representativa aof tha class [WA] in Form CA.
Submission of false ar misleading prools of claim shall Biiract penaities

IPE- NPV INSOLVENCY PROFESSIONALS PRIVATE LIMITED

Guruprasad Srinivasan
Executive Director & Group CED
DIN: 07596207

ISMT Limited

Regd. Office : Panama House (Earlier known as Lunkad Towers), Viman Nagar, Pune - 411 014

Place : Bengaluru
Date :09.05.2024

b
BSE"™

(Formerly Enown as Mantrah Insolvency Prolessionals Private Limited)

Throasgh 8% Direcior - Mr, Ritesh Prakash Adativa

Sppainted as Intenim Resolution Professional

In the mattar of Medyhiz Private Limiead

Date: 11.05.2024 IBBI Fag, Nos [BEI/IPE-GO40/1P&-2¢ 202 2-23,/ 50021
Place: Akmeadabad

Email for Correspondence- medybiz. B8T@yahoo.com

them in the paid-up eguity share capital of the Company as on the cut-off date. Shareholders holding shares either in
physical mode or in Demat mode, as on the cut-off date, shall be entithed to avail the facility of e-Voting. A person whaois
not a Sharehaolder as on the cut-off date or who becomes a shareholder after the cut-off date should treat the Postal
Ballot Motice for information purpose onbe

Detailed instructions for e-Voting are provided in the Postal Ballot Notice,

The company has appointed M/s, N.L, Bhatia and Associates, Practicing Company Secretaries, to act as the Scrutinizer for
conducting the Postal Ballot through e-Voting process.

The results of e-Voting by rmeans of Postal Ballot along with the Scrutinizer’s Report would be displayed on the Notice
Board of the Company at its registered office and shall be placed on the website of the Company |www. bseindia,com)
and on the website of CDSL [www.cdslindia.com) and the same shall be intimated to the National Stock Exchange of India
Limited [where the Company is listed ) on or befare Thursday, June 13, 2024

The Postal Ballot Motice is also availabie on the Company’s website at www.bseindia.com, www.nseindia.com [where
the Company is listed } and www. evotingindia.com (agency providing e-Voting facility).

in case of any guery andfor grievance with respect of e-Volting, Shareholders may refer to the Frequently Asked
Questions ["FAOs") under the help section of COSL website at www.evotingindia.com or contact Mr. Rakesh Dalwi,
5r. Manager, Central Depository Services [India) Limited, A'Wing, 25" Floor, Marathon Futurex, Mafatlal Mill Compounds,
M M Joshi Marg, Lower Parel (East), Mumbal - 400013 or send an emall to helpdesk evoting@cdslindia.com or call an
1800 22 55 33 for any further clarifications. Further, in case of any other query andfor grievance with respect to Postal
Ballot, Shareholders are requested to contact the Company at bse.shareholders@bseindia.com.

By Order of the Board of Directors
Fer BSE LIMITED

The end time of auction will be extended by 5 minutes each time a bid is made
within last 5 minutes of e-auction

DESCRIPTION OF PROPERTY

All tha piece and parce! of land with super structure building siuated at
Pannikulam Village Karimangalam Taluk, Dharmapuri District measuring
as per documeni 670 Acres comprised in Survey Mo 94014 (7.09 Acres (2.87.0
Hectare) as per Patta No.2). Bounded on the North by -MrVeluchamy Land,
South by :Arur Main road and remaining land of Mr. Balasubramaniam, East by
Remaining land of Mr.Balasubramanian and Odal (Canal), West by
hr.Palaniappa Land. Lying within the Registration District of Dharmapuri and
Sub-Registration District of Barur, (belonging to Mfs. Kanishk Gold Pvt. Ltd.
under Doc Mo 152017)

Reserve Price: ¥ 4,18,75,000/-; Eamest Money Deposit (EMD): T 41,87,500/-

Bid Increment Amount : 7 2,00,0000- or in mulliples thereof

EMD Remittance: Earnest maomey of 10% of the reserve price should be
remittad through NEFT/RTGS/NIMPS, Transfer in favour of Kanishk Gold Privata
Limited {In Liguidation)— &ccount No 40802463903 with State Bank of India,
Overseas Branch, Chennal = 600 001, IFSC Code SBINOOO4ED4. The
remiltance details should be clearly noted in the bid form, Cheque or Demand
Draftshall nol be acceplad as ENMD amaunt.

For detailed terms and conditions of the sale, please refer to the link
provided in https:/fwww.matexauctions.com of the service provider:

CIN : LZMO0OPN1209PLCD 16417

Ph, ; 020-41434100, Fax : 020-26630779, E-mail ; secrefarial@ismt.co.in, Website - www.ismi.co.in

EXTRACT OF THE STATEMENT OF CONSOLIDATED FINANCIAL RESULTS
FOR THE PERIOD ENDED MARCH 31, 2024

=P 5 LD IR WA Bl Ll DM D W {-ncmre
BSE LIMITED KANISHK GOLD PRIVATE LIMITED (In Liquidation) L ““:Ef;;‘“" “”':':fcﬁf‘?“ ';z‘mi";'f‘:" "'::rm":‘h‘g?d
At No.397, Precision Plaza, 3rd Floor, Anna Salai, Teynampet, Chennai-600 013 ; Particulars : ' ' :
) nna i Mo, 2024 2023 2024 2023
Elﬂ‘- L67120MH2005PLC155188 Mob: 95000 05659 | E-mail: ebiadvocate@gmail.com Refer Note Ho. 3 diied i
Registered Office: 25" Floor, P. ). Towers, Dalal Street, Mumbai - 400 001 E-AUCTION SALE NOTICE oy e ki
Tel.: +91 22 2272 1233734 | Email: bse shareholders@bseindia.com | Website: www.bseindia.com 1| Tatal Inceme R34 52 B58.T4 2 658,05 258818
et Ehseindl | PUEBLIC NOTICE FOR E-AUCTION FOR SALE of immovable properties of . , . _
Kanishk Gold Private Limited {In Liquidation) by the LICUIDATOR appainted 2 | Net Profit/ [Less) for the penod {before tax, Exceptional ilems) 36.50 5162 289 46 135.02
NOTICE TO SHAREHOLDERS by the Nations Compary Law Tribunal (NCLT). Chennal in Common Order [ 3 | Nat Profit/ (Loss) for the periad before tax {after Exceptional Hems| 39,01 4518 T3 | 14850
| 4 il
shareholders are hereby Informed that pursuant to Section 108 and 110 and other applicable provisions of the mjen,, ﬂsﬂim'mjmy ;’nﬁﬂaiiin,dafgfﬂ 3313 “;r;d Ttﬂﬁnf::uﬂg:gfnfm 4 | Nat Profit / (Loss) for the perod after fax (after Excaplional items) 19.41 8.39 17361 BT.74
Cnmpanle_s .I':!.I'.t.. 2013, if amy, read_l.-:.rll:h Rule 20 and Rule 22 of Cumr.:.-amE;E Igl'l."lanag:ament and J'l.u:ln_'nn istration] Flu_les. 2014, Bankruptcy Board of India {Liquidation Process | Requlations, 2016 5 | Total Camprahensive Incare for the period 18 84 B4 170,91 a1 41
and Regulation 44 of the Securities and Exchange Board of India (Listing Obligations and Disclosure Reguirements) Comprising Profit 1 {Loss} for the period {afer tax) &
Regulations, 2015, (“Listing Regulations®), read with General Circular Nos, 14/2020, 17/2020, 22/2020, 33,2020, SALE NOTICE le prising Profit. | “;35- e FF"P' : ke
3972020, 10/2021, 20/2021, 3/2022, 11/2022 and 9/2023, issued by the Ministry of Corporate Affairs, Government of Pursuant to the orders of the NCLT, Chennai, dated 17th December 2021, in er Comprehansive Income (afier tax]]
India {the “MCA Circulars™) and subject to any other applicable laws, rules and regulations including any statutory Common order in 1A 401 of 2021 & 1A 451 of 2021 In IBAS20/2019 appainting the Paid-up Equity Share Capital [Faca value of Rz, 5i- per ghara) 150225 150.25 150.25 15025
micdification(s} or re-enactment]s) thereof for the time being in force; BSE Limited {“the Company™] has dispatched the undersigned as Liguidator, BIDS are invited from the interested parties by the Rasarves (awcluding Revaluation Resarval as shawn in 130140 1 144 37
Postal Ballot Motice along with Explanatory Statement |"Postal Ballot Motice"] on Friday, May 10, 2024 through wndersignad for the purchase of Land and Building, description of which are given tha .ﬂ.uﬂrlel:l:l E;.I|HI‘;"EQS|1EE|U1!'|'E prE-'-.'itIL'q:I o I T b
electronic mode to the Shareholders whose email addresses were registered with the Company's Registrar and Share balow, befonging to Mis. Kanishk Gaold Private Limited, having it's registered office - ; 2 _ .
Transfer Agent, KFin Technologies Limited ["RTA")/ Depositories as on Wednesday, May 08, 2024 [“Cut-off date”) for at Door No.39, North Usman Road, Tih Floor, Prashant Real Goid Tower, T.Nagar, B | Eamings per share {of Rs. - each) Basic and Diluted (Rs.) 065 0.26 5,78 282
seeking consent of the Shareholders on the Ordinary resolution as set out in the Postal Ballot Motice, Channai — 600017 o “AS |5 WHERE |15 AND WHATEVER T1H ER:E 15 AND O
In compliance with the terms of the MCA Circulars, phwsical copy of the Postal Ballot Motice along with Postal Ballot farms ﬁg;fe:-ﬁglgdagfu:fm ﬁ';gtgﬂg:g g;?ﬁﬁ?ﬁ,ﬂﬂg[ﬁﬁéﬁﬂ?ﬂujg;griﬂganhsﬂ Nofes :_ : _ ; :
and pre-paid business envelopes is not being sent to the Shareholders for the Postal Ballot and accordingly, the ¥ . P alL : _[' : 1 Additional information on standalone financal results is as follows:
shareholders are required to communicate their assent or dissent only through e-Voting services provided by Central Date of inspection of the property by prespective bidders
; ; i 3 ; ; Quarter Ended | Quarter Ended | 'Year Ended Year Ended
Depository Services {India) Limited ("CDSL" ) during the fallowing period: 24.05.2024 betwean 11.00 a.m and 3.00 p.m Particulars March 31, 2024 | Mareh 34, 2023 | March 31, 2024 | March 31, 2023
Commencement of e-Voting: Monday, May 13, 2024 at 9.00 A.M. [I5T) Lasl date & time for submission of online application for bid with EMD : : =
Revenue from Operations 502 .51 6436 2831.82 256101
Conclusion of e-Voting: Tuesday, June 11, 2024 at 5.00 P.M (15T} 29.05.2024 on or before 5.00 p.m e ’
R ] ; : : i DATE & TIME OF E-AUCTION: 31.05.2024 Profit before tax 3057 431N 236,04 15731
The e-\Voting service shall be disabled by COSL upon conclusion of e-voting period and Sharehalders will not be allowed - H sk e
o vote evond the said date and time, The voting rights of the Sharehalders shall be in proportion to the shares held by From 411.00 a.m to 12.00 noon Profit aftar tax 20.98 G.40 1424 05.05

extant apphicable

meatings held on May 10, 2024,

Place ; Pune
Date : May 10, 2024

2 The above is an exiract of the Consolidated Financial Results filed with Stock Exchanges under Reg 33 of the SEBI {LODR)
Requlations, 2015, Full farmat of the Standalone & Consolidated Financial Resufls are available on websites of Stock
Exchanges (www.naeindia.com & www.bseindia.com) and on Company's website (www.ismi.co.in)

3 The above results have been prepared in accordance with Companies (Indian Accounting Standards) Rules, 2015 (Ind AS)
prescribed under section 133 of the Companies Act , 2013 and other recognised accounting practices and policies to the

4 The figures of the quarter ended March 31,2024 and March 31,2023 are the balancing figures between audited figures in
respect of full financial year and published yaar to date figures, upto third quarter of the relevant financial year,
a The above results have bean reviewed by the Audit Commitiea & approved by tha Board of Directors at their respective

For ISMT Limited
Nishikant Ektare
Managing Director
DIN : 02109633

SHARE INDIA SECURITIES LIMITED

finﬂnci“.ep..in ..

M/s.Matex Net Pvt. Ltd. Ebenezar Inbaraj CIN: LET120GJ1904PLC115132
Place: Mumbai Vishal Bhat IEEVPA-DD1/IP-PODTS4/2017-2018M11236 Share India {?E-;mtﬁ-red Office : 1701-1703, 17th Floor, Dalal Street Commercial Co-operative Soclety Limited, Road 5E. Block 53, Zone 5,
Date: May 11, 2024 Company Secretary Place: Chennai ) . quuid.iltnr el (1t City, Gandhinagas, Guiaral-382355, Tel: 0120-4910000; Website: wea.shareindia, com; Emall : secretarialifsharelindlacom
A 4 | Date:10.05.2024 Kanishk Gold Private Limited (in Liquidation) EXTRACT OF AUDITED CONSOLIDATED FINANCIAL RESULTS FOR
THE QUARTER AND FINANCIAL YEAR ENDED MARCH 31, 2024
{Amount in ¥, Figures in Lakhs except EPS)
SARLA PERFORMANCE FIBERS LIMITED = G Enwa | GuarrEnded | Vo Eaisd | VeorEnaea
SARLA e CIN : L31909DN1993PLCODD0SE W Particulars 31::23‘ “ﬂﬂdﬂ ’l::;;'j‘ 3;1‘;;2“
. P Regd. Office :- Survey No. 59/1/4, Amii Piparia Industrial Estate, Silvassa - 396 230 (U.T. of Dadra & Nagar Haveli)
PERFORMANCE FIBERS T P
Corp. Office :- 304, Arcadia, 195, Nariman Point, Mumbai - 400021, i ;ul:lll;ru;;::nfz frnﬂa::u;ratﬂr:sd e 4653734 30T 148 28145 108,823.41
Tel. 0260-3290467, Fax : 0260-2631356, E-mail : Silvassa@sarlafibers.com, Website : www.sarlafibers.com 2 L E;c[r'gg,?j?n;:, ol 14,101.81 1382263 | 5586637 | 4344758
- . . Med Prodit | (Loss) for fhe period before tax (after Exceptional = 3 = P
Statement of Audited Financial Results for Quarter and Year ended March 31, 2024 3 | andior Extraordinary items) it ety | ol | HNa0SIN
Mei Profit / (Loss) for fhe peripd gfter tax (after Exceplional i p =
(% in lakhs) 4 | sndior Extracedinany itans) ; 11.574.78 068878 | 4257586 | 3306571
Standalone Consolidated Tolal Comprehensive income: for the period
Sr. - Quarter ended | Quarlerended | Quarterended | Yearended | Yearended | Quarterended | Quarerended | Quarterended | Yearended | Year ended ¥ | [Comprising Profit/ (Loss) for the period (after tax) and 12,158, 10.476.46 4702711 307367
N | Particulars Audited | Unaudited | Audited | Audited | Audited | Audited | Unaudited | Audited | Audited | Audited U SOEe I e i
31-Mar-2024 | 31-Dec-2023 | 31-Mar-2023 | 31-Mar-2024 | 31-Mar-2023 | 31-Mar-2024 | 31-Dec-2023 | 31-Mar-2023 | 31-Mar-2024 | 31-Mar-2023 § | Paid up Equily Share Capital {Face Value Rs. 10-) 3,829.29 3,254 47 382923 drsahli
1| Total Income From Operations 10.87233 | 10144.95| 713394 | 4025642 | 39.577.74 | 10,044.26 | 10,198.81| 7,153.12 | 40,42006 | 3972753 al L O — Viaaed 1. el
2 | Net Profit for the period (before tax, Eﬂﬁﬂpﬁﬁﬁﬁuuﬁﬁhﬁm' ke b 3Z.19 33.09 127.10 102.27
exceptional andlor exiraordinary item) 148196 | 1,207.63 51393 | 494875 | 396626 150568 | 115172 21289 | 450826 | 322782 8 | EPS Before Excepticnal lfems ' '
3 | Net Prafit for the perod before tax EPS after Exceptional ftems 12.1% 33,09 127.03 102,68
(after exceptional and/or extraordinary item) 1.481.96 1.207.63 51392 | 494875 | 396626 150568 1.151.72 21287 | 450826 3227 82 Earning Per Share * {of Rs. 10/- each) {for continuing and _ .
4 | Met Profit for the period after tax " EE%”éi'|'§Z”ET§i’i'LT§MELL“:“‘ 27.95 28.77 10823 BE.BE
(after excaption andlor extracrdinary item) 1.120,97 903.70 30849 | 371524 | 288117 1,141.99 B47.78 294 | 327206 2,138.23 EPS after Exceplional fams T po T g
3 | Total Cgmprehenswe Income: for ﬁ‘l? [.‘.lEl'Iﬂd fEamings per shara ara not annualisad for the quariers,
[Comprising profit /(loss) for the period (after tax) Notes : 1) The above is an extract of the detailed farmat of result for quarter and financial year ended on March 31, 2024 fled with stock
and other comprehansive income (after tax)] 1.132.63 S10.70 a3T 67 3.747 87 2.509.13 1.156.40 BRGE. TR (20.52) 3.320.56 232119 exchanpes unl:!ar FEErgulz_ulmn :3:'-{_# {he SEBI (Listing Clt-u_gan_n::na and Disclosure Requ:rem_antfa;-ﬁequlahnns. Eﬂ15._’.hs full format of fhe said
6 | Equity Share Capital (Face Value of Re.1/-each) 83503 | 83503 | 83503 | 83503 | 83503 | 83503 | 83503| 83503 | 83503 | 83503 (PHE D05 % (SO0 L R WS 0L LIRS o o0 i N i, <ot -t e o e SRR G e
T | Reserves excluding Revaluation Reserves 2) The key informabon of Standakone Financial Resulls for quarter and financial year ended on March 31, 2024 are as follows
(@s per balance sheet) 46,010.11 | 42,262.25 41,996.15 | 38,656.52 Particulars Quarter Ended Quarter Ended Year Ended Year Ended
8 | Eamings Per Share (Face Value of Re.1 per Share) 31.03.2024 31.03.2023 41.03.2024 31.03.2023
(Mot Annualised) Turnover 35.133.06 26,064.40 111.901.11 81,982.24
Basic and Diluted eaming per share-Before 1.34 1.08 0.37 4,45 345 1.38 1.02 0.02 3.94 2.56 Profit Before Tax 10,701.61 10,932 62 3062243 29.8954.26
Exceptional tem (in T) Profit after tax B.855.31 8,593.25 30,241.51 2290177
Basic and Diluted eaming per share-After By order of the Board
Exceptional ltem {in ) 1.34 1.08 0.37 445 3.45 1.38 1.02 0.02 3.94 2.56 For Share India Securities '-*mggf
Note: ey Sachin Gupta
1. The Audited Financial Resulls {Standatone & Consolidated) of the Company for the quarter and yearended March 31, 2024 have been reviewed by the Audit Committee and theseafter by the Board of Directors Ahisdios o CEO & Whole-Time Director
attheir meetings held on May 10, 2024, kit fic] DIN : 00006070
2. The above are the extract of the detailed format of the Audited Financial Results [Standalone & Consolidated) filed with Stock Exchanges under Regulation 33 of SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015.
3. The full format of the Quarterly Financial Resulls are available on the website of the Company [www.sarlafibers.com] , BSE Limited [www.bseindia.com] and National Stock Exchange of India Limited
[www.nseindia.com] ’ .
For Sarla Performance Fibers Limited
Sd/-
. Krishna M. Jhunjhunwala
Place : Mumbai Managing Director
Date :May 10, 2024 DIN: 00097175
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